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FACTUAL & ACTION TAKEN REPORT 

Ref: Factual & Action taken report in compliance to the Hon’ble NGT order 
dated 19.12.2023 in the matter of OA 185/2023 (CZ) “Suo Moto The 

News Paper Article Published In Dainik Bhaskaar Daily Dates 

11.12.2023 Regarding Running Of Illegal Dairy Farms In The 

Residential Area Of Bhopal, M.P.”: - 

Hon’ble NGT issued following instructions on dated 19.12.2023 in 

the matter of OA 185/2023 (CZ) “Suo Moto The News Paper Article 

Published In Dainik Bhaskaar Daily Dates 11.12.2023 Regarding 

Running Of Illegal Dairy Farms In The Residential Area Of Bhopal, 

M.P.” 

 

2. It is alleged that various dairies farms are running illegally within the 

city by the persons who are employed in Municipal Corporation, and 

responsible for checking and control of the illegal dairies and to 

regulate it and causing fatal accidents on the road and health hazard.  

3. It is further alleged that repeated directions have been issued by the  

National Green Tribunal and the Bhopal Municipal Corporation has 

also directed dairy operators to move the cattle dairies outside the city 

limits but the orders have not been complied by the dairy owners. The 

waste emitted by the livestock is not being disposed of properly as per 

rules, causing the water pollution and other type of pollutions all around 

the city.  

4. A substantial issue of environment has been raised.  

5. In view of the facts following should be impleaded as a respondent :-  

i. State of Madhya Pradesh through District Magistrate, Bhopal.  

ii. Bhopal Municipal Corporation, Bhopal.  
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iii. Mr. Durga Yadav, Laudiya Talab, Shahjahanabad, Bhopal (working                   

in Municipal Corporation, Bhopal).  

iv. State Pollution Control Board, Bhopal, M.P.  

6. We deem it just and proper to call a report on the matter in issue in 

present Original Application, from a Joint Committee consisting of:-  

   i. One representative from the District Magistrate, Bhopal. 

 ii. One representative from the State Pollution Control Board, Bhopal,  

M.P.  

 

In compliance to the order of Hon’ble NGT dated 19.12.2023, a joint 

committee consisting of the following officials of the concerned department is 

constituted: - 

 

(i) Shri Aditya Jain, SDM, Bhopal.  

(ii) Shri Brajesh Sharma, Regional Officer, RO, MPPCB Bhopal. 

Apart from the officials, Shri Ranveer Singh, SDC, Vetenary Department, 

Municipal Corporation, Bhopal and Ms. Prakamya Tiwari, Assistant Engineer (C), 

Regional Office, MPPCB, Bhopal was present during the inspection. Joint 

committee on dated 12.03.2024 conducted a site visit of the dairy of employee of 

Municipal Corporation, Bhopal Mr. Durga Yadav. Joint Committee observed that 

the dairy is removed from the site and currently no dairy is operational at the site. 

The photographs taken during the inspection are enclosed as Annexure I. 

A. ACTION TAKEN BY MPPCB 

a. In references to the grievances raised in Hon’ble NGT order dated 

19.12.2023, a letter was issued to Vetenary Department, Municipal 

Corporation, Bhopal, vide letter no. 156 dated 22.01.2024. The copy 
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is enclosed as Annexure II. In this regard, Municipal Corporation, 

Bhopal vide letter no. 84 dated 30.01.2024 has provided the 

information which is enclosed as Annexure III. The main points of 

the letter are mentioned as under: 

 A total of 635 cattle keepers/dairy operators are present within 

the Municipal Corporation limits. 

 As per information submitted the dairy is not being operated 

by Shri Durga Yadav, an employee in the Municipal 

Corporation, but Durga Yadav's mother and brother are 

operating the dairy. In this regard, a notice was issued to the 

mother (Punia Bai) and challan action was taken by the 

concerned inspector. When the dairy was not removed after 

notice the 03 animals were caught and confined in Kanji House 

by BMC. Presently the dairy is not being operated. 

 For carrying out development work on the dairy sites allotted 

for dairy relocation, an amount of Rs 13,07,19,297/- was 

demanded by the Commissioner, Municipal Corporation 

Bhopal vide letter no. 1025 dated 25.06.2021. 

 There are 635 dairies operated in the Municipal Corporation 

boundary, out of which notices for dairy relocation have been 

issued to 586 dairies. The process of serving notices to the 

remaining cattle farmers/dairy operators is in progress. 

 

b. A letter was issued to Vetenary Department, Municipal Corporation, 

Bhopal, vide letter no. 384 dated 27.02.2024. The copy is enclosed as 

Annexure IV. In this regard Municipal Corporation, Bhopal vide 

letter no. 230 dated 07.03.2024 has provided the information which is 
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enclosed as Annexure V. The main points of the letter are mentioned 

as under:  

Particulars  Details 

No. of dairies  635 

No. of notices served to shift dairies outside 

the city  

586 

No. of  dairies agreed for shifting  23 

The details of land allotted by Collector , 

Bhopal for shifting of Dairies 

As per Annexure 

V(1) 

The Cost of development work on allotted 

land as per SOR (old)  

Rs 130719297/-As 

per Annexure V(2) 

The Cost of development work on allotted 

land at Depdi and Kalapani as per SOR (New)  

Rs 5,33,65,148/-  

As per Annexure 

V(3) 

Budget allocated by the Collector, District 

Bhopal for development work at allotted land 

Rs 3,10,00,000/- 

As per Annexure 

V(4) 

 

c. In reference to the order of Hon’ble NGT dated 19.12.2023, a 

letter was issued to Municipal Corporation, Bhopal vide letter 

no. 495 dated 13.03.2024 regarding action taken for shifting of 

dairies. The copy is enclosed as Annexure VI. 

d. The committee discussed the issues related with the status of 

dairies within the municipal area and detailed survey is 

proposed by the committee to collect the details of each dairy in 
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reference to number of animal and the waste management in the 

dairies. 

Recommendations 

1) The Municipal Corporation, Bhopal and District 

administration should expedite the shifting process of 

dairies. 

2) The survey of the dairies will be conducted by the joint 

committee along with the officials of Vetenary Department, 

Municipal Corporation, Bhopal. 

 

 

  

Brajesh Sharma 

Regional Officer, 

RO MPPCB, Bhopal 

Aditya Jain 

SDM, 

Bhopal 
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Inspection Photographs in OA 185/2023 

On Dated 12.03.2024 
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No 

BHOPAL MUNICIPAL CORPORATION 
Enginering Zonc 18 

ESTIMATE NO: 2020218343 
ne v nuk CONSTRUCTION OF CC ROAD,RCC DRAIN AND BOUNDARY WALL AT DAIRY SITE, KALAPANI, 

KOLAR ROAD, BIIOPAL 

Namc of activity: CONSTRUCTION OF CC ROAD.RCC DRAIN AND BO 
SOR: IPUADD Ronds and Bridges, 2021 

Items 

1-V3_3.1 21-Excavation for roadway in soil by 

-V3 3.12 21-Construction of Embankment/Sub 
grade/ ea 

3 -V3 4.1 21-Construction of granular sub-basc by pro 

-V3 6.5 21-Providing and laying Cemcnt Concrctc 
gra 

5 -V3 6.6 21-Providingand laying Cement Concrete 
gra 

6 -V3 6.7 21-Deduct fron tem No.6.2, 6.3 and 6.6 
abo 

cneraled clectronically through MAS 

7 -V3 4.7 21-Construction of Hard Shoulder with 

N Wid /D Len 
(M)(M) (N) 

750 

1 750 

750 

750 

750 

1 750 

2 750 

5 

5 

0.5 

0.2 

0.3 1125CUM 

0.1 

Qty 

0. 

Unit 

750 CUM 

375 CUM 

375 CUM 

0.15 562.5d CUM 

0.15 562.50 CUM 
0 

0.3 225 CUM 

Date: 13.12.2023 

Rate 

P'age No :1/5 

(INR) 
119.00 

410.00 

Amount 

391.00 

689.00 258,375.00 

S28.00 

SOR Estimate Valuc (INR) 

Percentage over estimate 
Final SOR Estimate Valuc (INR) 

(UNR) 

3,890.00 1,458,750.00 

133,875.00 

5,420.00 3,048,750.00 

307,500.00 

SIXTY LAKIH TWENTY FIVE TIHOUSAND TVO IIUNDRED TYDLVE RUPEES SCVENTY FIVE PAISE ONy 

219,937.50 

118,800.00 

S,106,112.50 

18.00 

6,025,212.75 

IPrdntout details ( 15:09:20, 13.12.2023, Uscr: MNMENGZI8 ) 25
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S 

No 

1|-V2 2.6.1 21 

Kue UI mUIk CONSTRUCTION OF CC ROAD,RCC DRAIN AND DOUNDARY WALL AT DAIRY SITE, KALAPANI, 
KOLAR ROAD, BHOPAL 

BHOPAL MUNICIPAL CORPORATION 
Enginering Zone 18 

Items 

ESTIMATE NO: 2020218343 

Earth work in cxcavation for foundation, trenches for pipes / cables or 
drains elc. by mecbanical means /manual means (exceediog 30cm in 
depth.) includiog raning of bottom, dressing of sides, disposal of 
excavated earth including of all lift and lead uplo SOm. Disposed earth lo 
be levelled and neatly dressed 
-V2 2.18.2_21-Crusher Stone Dust 

Name of activity: BOUNDARY WALL 
SOR: MPUADD Building Works, 2021 

3 -V2_4.1.4 21-Cement concrete grade M-10 (Nominal 
Mix) 

4 -V2 5.1.1 21-Cement concrete grade M-20 (Nomioal 
Mix) 

5-V2_ 19.1.1_21-Foundations, footings, bases of 
columns, 

6 -V2 5.1.1 _21-Cement concrete grade M-20 (Nominal 
Mix) 

-V2_19.1.1 21-Foundations, footings, bases of 
columns, 

columns, 

9-V2_19.1.I 21-Foundations, footings, bases of 
columns, 

|10 -V2 5. 1.1 21-Cement concrete grade M-20 (Nominal 
Mix) 

Generated electronically through MAS 

|1 -V2_19.1.1_21-Foundations, ootings, bases of 

12 -V2_S.11.4 21-Thermo-Mcchanically Trcatcd bars. 
(Fe 5. 

|16 

40 

40 

0 

40 

40 

16 

16 

40 

00 

00 

|40 

00 

0 

0 

8 -V2 5.1,1 21-Cement concrete grade M-20 (Nominal| 1 1200 0.2 

Mix) 

N Len WId JUD 

()(M) (M) 

0.5 

0.5 

0.3 

0.2 

0.2 

1.8 

2 1200 0.3 

1.8 0.2 

1 

0.2 

0.1 

0.1 

0.3 

0.2 

0.3 

Qty Unlt 

400 CUM 

40 CUM 

40 CUM 

120 CUM 

480 SQM 

8 CUM 

160 SQM 

72 CUM 

720SQM 

0.2 28.80 CUM 

S76 SQM 

18000 KG 

Date: 13.12.2023 

Rate 

(INR) 
151.00| 

687.00 

Page No: 2/s 

4,219.00| 

5,435.00 

Amount 

(INR) 
60,400.00 

27,480.00 

168,760.00 

160.00 

652,200.00 

160.00 76,800.00 

S,435.00| 43,480.00 

160.00 25,600,00 

5,435.00 391,320.00 

160.00 115,200.00 

S,435.00| 156,528.00 

92,160.00 

S8.00 1,0-44,000.00 

Printout details ( 15:09:20, 13.12.2023, User: MAMENGZI8 ) 
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S 

BHOPAL MUNICIPAL CORPORATION 
Enginering Zonc 18 

No 

HLY UI wuik CONSTRUCTION OFCC ROAD,RCC DRAIN AND DOUNDARY WALL AT DAIRY SITE, KALAPANI, KOLAR ROAD, BIIOPAL 

llens 

ESTIMATE NO: 2020218343 

13 -V2 6.3.2 21-Cemcnt mortar I:6(l ccment:6 coarsc 
Sa 

14 -V2 13.2.2 21-1:6(l cement: 6 sand) 

|1s| -V2_13.41 21-Applying one coat of cement pr 

16 V2 13.46.1 21-Two or more coats on walls 
applied 

17 -V2_10.14.1.2_21-In gratings, frames, guard 
bar, 

|18 -V2_2.18.1_21-Moorum/Hard copra 

Generssed electronienllv throuwh MAS 

N Len WId II/D QUy Unlt 
(M)(M) (M) 
1200 0.2 1,8 

2 1200 8 

2 1200 1.8 

2 1200 1.8 

16 

10 10 

432 CUM 

4320 SQM 

4320|SQM 

4320SQM 

|20000 KG 

1.5 2400CUM 

Page No :3/5 

ONE CRORE EIGIIT LAKII TEN TIIOUSAND TIIIRTY SIX RUPEES SIXTY FOUR PAISE ONLY 

Datc: 13.12.2023 

Rate 

2) 
Ammount 

(INR) (UNR) 

4,975.00| 2,149,200.00 

159.00 686,880.00 

32.00| 138,240.00 

80.00 345,600.00 

92.00 1,840,000.00 

478.00 1,147,200.00 

SOR Estimate Value (INR) 9,161,048.00 

Percentage over estimate 18.00 

Final SOR Estinnate Value (INR)| 10,810,036.64 

Printout detalls ( 15:09:20, 13.12.202), User MMENGZI8) 
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No 
S 

8 

UE UI wUIk CONSTRUCTION OF CC ROAD,RCC DRAIN AND BOUNDARY WALL AT DAIRY SITE, KALAPAN, 
KOLAR ROAD, BIloPAL 

2 

4 

6 

12 

-V2_2.6.1_21 

10 

BHOPAL MUNICIPAL CORPORATION 

3 -V2 2.16 21-Filling by available excavated carth (ex 

columns, 

Namc of activity: CONSTRUCTION OF CC ROAD.RCC DRAN AND BO 
SOR: MPUADD Building Works, 2021 

Itens 

Eorth work in cxcavation for foundation, trenches for pipes / cables or 
drains ctc. by mecbanical means /manual means (excecding J0cm in 
depth.) including ranming of bottom, dressing of sides, disposal of 
CxcOvated earth including of all lin and lead uplo SOm. Disposcd carth to 
be levelled ond neatly dressed. 

Subtotal 

5 -V2 4.1.4 21-Cement concrete grade M-10 (Nominal 
Mix) 

(Fc 5 

Subtotal 

7 -V2_19.1.1_21-Foundations, footings, bases of 

Enginering Zone 18 
ESTIMATE NO: 2020218343 

Subtotal 

Subtotal 

9 -V2_5.1.1 2]-Cement concrcte grade M-20 (Nominal 

Mix) 

Subtolal 

Generaled electronlcally through MAS 

13-V2_5.11.4_21-Thermo-Mcchanically Treatcd bars. 

14 -V2_10.14.1.2_21-In gratings, framcs, guard 
bar, 

Len 1/D WIl 
(M)(M) (M) 

400 

1100 

400 

1100 

400 

0.8 

0.8 

1100| 

0.8 

4 110 0.6 

4 400| 0.45 

2 1100 0.15 

0.1 

0.1 

0.75| 240 CUM 

0.1 

0.1 

0.1 

0.6 

QUy 

400 0.8 0.1 

Unlt 

1100CUM 

1340 CUM 

110 CUM 

32 CUM 

142 CUM 

I10 CUM 

32 CUM 

142 CUM 

2640| SQM 

720 SQM 

3360 SOM 

I10 CUM 

198 CUM 

32 CUM 

400 0.1s 0,45 s4 CUM 

394 CUM 

l6000| KG 

1000| KO 

Rate 

Page No:4/5 

Date: 13.12.202 

(INR) 
151.00 

1SI.00| 

151.00 

89.00 

89.00 

89.00 

4,219.00 

4,219.00 

160.00 

Amount 

5,135.00| 

(UNR) 
166,100.00 

36,240.00 

5,AJS.00 

202,340.00 

9,790.00 

2,848.00 

4,219.00 S99,098.00 

S3.00 

12,638.00 

464,090.00 

135,008.00 

160.00 15,200.00 

160.00| S37,600.00 

422,400.00 

5,43S.00 l076,130.00 

597,350.00 

173,920.00 

S43S.00 293,490.00 

S4JS.00| 2,141,390.00 

923,000.00 

92.00 92,000.00 

Prlntout dctails ( 15:09:20, 13.12202), User, MMMENGZI8) 
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S. 

No 

CONSTRUCTION OF CC ROAD,RCC KOLAR ROAD, BIHOPAL 

SubEngineer 

BHOPAL MUNICIPAL CoRPORATION 

Dkgrp t4ARG)oralion 
G Ai. 18 

Enginering Zone 18 

Items 

tnerated tlecvonicaly through MAS 

ESTIMATE NO: 2020218343 Date: 13.12.2023 

DRAIN AND BOUNDARY WALL AT DAIRY SITE, KALAPANI, 

N Len Wid 1/D 
(DI)(M) (M) 

Qly Unl Rale 

(INR) 

SOR Estinate Value (INR) 
Perccntoge ovcr cstimate 

Page No:S/5 

Final SOR Estimate Volue (INR) 

Annoup! 

(INR) 

rirTY IHREE LAKH TVENTY FIVE TUIOUSANn EOUR HUNDRED SEVENTEEN RUPEES EIGITY EIGHI rhise 

ONLY 

4,513,066.00 

Total SOR Estimnate Value (INR) 22,160,667.27 

OPEES TWO CRORE TWENTYONE LAKH TWENTYONE LACS sIxTY TIIOUSAND SIX HUNDRED SIXTYSEY EN 

18.00 

5,325,417.88 

Engincer 

DhopiresPatf°Rtay 
GI 18 
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Estimate Number 

Name of Place : 

Bhopal Municipal Corporation 

: 2020218343 

3. Ward number /Zone number : 

1. Description of Vork :CONSTRUCTION OF CC ROAD.RCC DRAIN AND BOUNDARY WALL AT DATRY 
SITE, KALAPANI, KOLARROAD, BHOPAL 

Bhop 

4. Estimated Cost of Work (in number) 

Technicnl Sanctlon Recommendntlon 

vH RPofation 

Engincring Zonc 18 

Chief Engincer, 
Bhopal Municipal Corporation 

For the work mentioned above, an amount of Rs RUPEES TVO CRORE TWENTYONE LAKH TWENTYON 

LACS SIXTY THOUSAND SLX HUNDRED SLXTYSEVDN AND TWENTYSDVEN PAISE ONLY Only is 

hereby recommended for techiical sanctioned and it is certified that the work is being executed as per MPUADD Ronde 

and Bridges, 2021/MPUADD Bullding Works, 2021 

:22,160,667.27 

Generated clectronically through MAS 

Date: 13.12.2023 

( in words): RUPEES TWO CRORE TWENTYONE LAKH TWENTYONE 

LACS SIXTY THOUSAND SIX HUNDRED SDKTYSEVEN AND 

TWENTYSEVEN PAISE ONLY 

Assistaht Engineer, 
BhöyaINMüntfhi farftRgtion 

ua i.- 18 

Dy. City Engincer, 
Bhopal Municipal Corporation 

Printout deails ( 15:09:52, 13.12.2023, User: MMENGZI8) 
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S. 

No 

B! 

uk CONSTRUCTION O 

NICIPAL CORPORATION 
ngincring Zonc 19 

Items 

MATE N0: 2020218342 

Namc ofactivity: CONSTRUCTION OF CC ROAD AND RCC DRAIN A 

SOR: MPUADD Roads and Bridges, 2021 

Datc: 13.12.202: 

DRCC DRAIN AT DAIRY SITE, VILLAGE DEEPDI, WARD 85, ZONE 1 

iV3 3.1 21-Excavation for roadway in soil by 

2-V3 3.12 21-Construction of Embankment/Sub 

grade/ ea 

3 -V3 4.1 21-Construction of granular sub-base by pro- 1 

4 -V3 6.5 21-Providing and laying Ccment Concrete 

gra 

-V3_6.6 21-Providing and laying Cement Concrete 

gra 

6 -V3 6.7 21-Deduct from Item No.6.2, 6.3 and 6.6 

abo 

1Vid N Len 
(M)(M 

5 1 900 

7 -V3 4.7 21-Construction of Hard Shoulder with 

900 

900 

1 900 

900 

2 900 

2 900 

5 

4.5 

4.5 

4.5 

I/D Qty 
(M) 

0.3 

0.1 

0.2 900 CUM 

0. 

0.2 

Unlt 

1350CUM 

0.4 

450 CUM 

405CUM 

810 CUM 

0.2 1620CUM 

720 CUM 

Rate 
(TNR) 

Page No: I/5 

119.00 

410.00 

689.00 

391.004 

Amount 

523.00 

SOR Estiinate Value (INR) 

Percentage over estimate 

Final SOR Estimate Valuc (INR) 

(TNR) 
160,650.00 

3,890.00 1S75,450.00 

369,000.00 

5,420.00 4390,200.00 

310,059.0G 

633,420.00 

380,160.07 

6.552,090.00 

18.00 
7,731,466.20 

SEVENTY SEVEN LAKII TIIIRTY ONE TIIOUSAND FOUR IUNDRED SIXTY SIX RUPEES TWENTY PAISE ONLY 
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S. 

1 

2 

V2 2.6.1 21 

6 

BHOPAL MUNICIPAL CORPORATION 
Enginering Zone 19 

10 

nutk 
CONSTRUCTION OF CC R0AD AND RCC DRAIN AT DAIRY SITE, VILLAGE DEEPDI, WARD 85, ZONE 19 

12 

Namc of activity: CONSTRUCTION OF CC ROAD AND RCC DRAIN A 

SOR: MPUADD Bullding Works, 2021 

ltems 

Earth work in cxcavation for foundation, trenches for pipes/ cables or 

draios elc. by mcchanical mcans /manual mcans (cxcccding 30cm in 

depth.) including ramming of boltom, dressing of sides, disposal of 

CKcavaled earth including of all lin and lead uplo SOm. Disposed carth to 

be levellcd and neatly dressed. 

s -V2 2.18.2 21-Crusher Stone Dust 

Mix) 

Subtotal 

3 -V2_2.16 21-Filling by available excavated carth (ex- 2 1000 0.15 

Subtotal 

7-V2 4.1.4 21-Cement concrete grade M-10 (Nominal 
Subtotal 

ESTIMATE NO: 202021 8342 

Súbtotal 

9-V2_19.1.1 21-Foundations, footings, bases of 

columns, 

Subtotal 

1 -V2_19.1.2_21-Walls (any thickness) including 
altac 

Subtolal 

|13 -V2_5.1._21-Cement concrete grade M-20 (Nominal 
Mix) 

Oenrated elecUonicully through MAS 

NI Len WId I/D Qty 
(M)(M)(M) 

1000 

800 1.2| 0.75 720 CUM 

2 800| 0.15 

1000 

800 

1000 

800 

2 1000 0.1 

2 800 0.15 

4 800 

4 1000 0.6 

1 

Unlt 

0.8 

1000|CUM 

0.1 

1720|CUM 

1.2 0.15 144 CUM 

300 CUM 

240 CUM 

540 CUM 

0.15| 150 CUM 

1.2 0.1S 144 CUM 

294 CUM 

100 CUM 

244 CUM 

200SQM 

240 SQM 

440 SQM 

2400|SQM 

2560| SQM 

4960 SQM 

1000 0,70.15| 105 CUM 

Rate 

(INR) 

Date: 13.12.2023 

151.00| 

1SI,00 

151.00 

89.00 

89.00 

89.00 

687.00 

687.00 

687.00 

4,219.00 

'age No: 215 

160.00 

160.00 

289.00| 

Amount 

(INR) 

289.00 

151,000.00 

108,720.00 

5,435.00| 

259,720.00 

26.700,00 

21,360.00 

48,060.00 

4,219.00 607,536.00 

103,050.00 

4,219.00 1,029,436.00 

98,928.00 

160,00 32,000.00 

201,978.00 

421,900.00 

J8,400.00 

70,400.00 

693,600.00 

739,840.00 

289.00 I,433,440.00 

S70,675.00 

Printout dtalls ( 15:06:12, 13.12.2023, User. MMENGZI8) 
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BHOPAL MUNICIPAL CORPORATION 
Enginering Zone 19 

Items 

ESTIMATE NO: 2020218342 
CONSTRUCTION OF CC ROAD AND RCC DRAIN AT DAIRY SITE, VILLAGE DEEPDI, WARD 85, ZONE 19 

Subtotal 

19 -V2_5.11.4 21-Thermo-Mechanically Treatcd bars. 
(Fe 5 

20 -V2_10.14.1.1_21-In stringers, trcads, landings ctc. 

NI Len 
(M 

11 

|20 

9 

2 1000 

I 800 

2 800 

6 

3.5 

WId IUD 

( M)(M) 

0.15 

0.2 

1 

0.6 

Qty Unlt 

180 CUM 

0.2 160 CUM 

0.25 

0.8 256 CUM 

30 CUM 

0.15 62.475 CUM 

793.47 CUM 

31739 KG 

1000 KG 

Rate 

ONE CRoRE NINE LAKH FIFTY TIIOUSAND NINE IUNDRED TEN RUPEES FIFTY PAISE ONLY 

(INR) 

Date: 13.12.2023 

S,435.00 

Page Ng3/S 

5,435.00| 

Amount 

(INR) 

978,300.00 

869,600.00 

5,435.00 1,391,360.00 

84.00 

5,435.00| 163,050.00 

5,435.00 339,551.63 

5,435.00| 4,312,536.63 

58.00 1,840,862.00 

84,000.00 

SOR Estimate Valuc (INR) 

Percentage over estimatc 
Final SOR Estimate Value (NR) 10,950,910.50 

9,280,432.63 
18.00 
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Items 

SCONSTRUCTION OF CC ROAD AND RCC DRAIN AT DAIRY SITE, VILLAGE DEEPDI, WARD 85, ZONE. 19 

V2 16.1.121-250 mm dia piles 

Enginering Zone 19 

attac 

ESTIMATE NO: 2020218342 

Name of activity: BOUNDARY WALL SOR: MPUADD Building Works, 2021 

2V2 5.1I1.1 21-Mild steel and Mcdium Tensile steel bars 

V2 19.1.2 21-Walls (any thickness) including 
V2 5.1.I 21-Cement concrete grade M-20 (Nominal Mix) 

sV2 19.1.6 21-Columns, Pillars, Piers, Abutments, Post 

6 -V2 5.2.1 21-Cement concrete grade M-20 (Nominal Mix) 

V2 6.3.2 21-Cement mortar 1:6(l cement:6 coarse 

8-V2 13.2.2 21-1:6 (1 cement: 6 sand) 

9-V2_13.23 _21-Providing and applying plaster of 
par 

1| V2 13.43.1 21-Ncw work (Two or morc coats applic 
12 -V2_10.1S.1 _2LHot finished wcldcd typc tubes. 

|13 V2_13,46.3_21-Painting Stecl work with Deluxc Mu 

Otncralcd clectronically through MAS 

14 -V2_ 10.14.1.1_21-In slringers, treads, landings etc. 

N Len Wid D Oty Unit 
(M) (M)T(M) 

2 900| 0.4 

30| 

30 
0 

|29 

900| 0.2 

10 V2 13.41 21-Applying onc coat of cement pr- 2 900 

0.2 

2.7 

2 900 

2 900 

2 900 

18 

0.3 

1.8 

2 

2 

2 

0.4 

900 M 

32580 KG 

720 SQM 

72 CUM 

5400 SQM 

1.8 32.40d CUM| 

0.2 289.6s CUM 
6 

3600 SQM 

3600SQM 

3600 SQM 

3600|SQM 

|22500| KG 

850 SQM 

3S00| KG 

Rate 

(INR) 
S23.00 

S,435.00 

S,656.00| 

57.00 1,857,060.00 

289.00 208,080.00 

159.00| 

Pagc No:4/S 

87.00 

Datc: 13.12.2012: 

32,00 

362.00 1,954,800.00 

146.00 

Amount 

(INR) 

68.00 

470,700.00 

4,975.00| 1441,038.60 

84,00 

391,320.00 

183,254.40 

S72,400.00 

313,200.00 

115,200.00 

99.00| 2,227,500.00 

S25,600.00 

S7,800.00 

294,000.00 

SOR Estinate Value (INR) 10,611,953.00 Percentage over cstlmatc 18.00 Flnal SOlR Estimate Value (INR) 12,522,104.54 
ONE CRORE TWENTY FIVE LAKII TIYENTY TIYO TIIOUSAND ONE IIUNDRED FOUIR RUPEES FIFTY FOUR PAISE 

ONLY 

Prinluut dctails ( 15:06:12, 13.12.2023, User: MMENGZI8 ) 
34



BHOPAL MUNICIPAL CORPORATION 
Enginering Zone 19 

ESTIMATE NO: 2020218342 

Page No:5/5 

ub-Engincg lioa NGleiCororatlon 

Date: 13.12.2023 
k CONSTRUCTION OF CC ROAD AND RCC DRAIN AT DAIRY SITE, VILLAGE DEEPDI, WARD 85, ZONE 19 

Total SOR Estimate Value (INR) 31,204,481.24 

Aers TIREE CRORE TWELVE LAKII TWELVE LACS FOUR TIIOUSAND FOUR IIUNDRED EIGIITYONE AND 

Bhopal Municige Ggrpogtion 
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stimate Nunmber 

Bhop 

Namc ofPluce: 

: 2020218342 

Ward number /Zonc number: 

Descriptlon of Work :CONSTRUCTION OF CC ROAD AND RCC DRAIN AT DAIRY sITE, VILLAGE DEEPDI, WARD 85, ZONE 19 

1. Estimated Cost of Work (in number) 

Suh Eegiefaa). BhopiFMi+rdbShation 

iicipal Corporation 

Tecbnlcal Sanctlou Recommendatlon 

Chief Engineer, 
Bhopal Municipal Corporation 

gincring Zone 19 

Generated clectronically through MAS 

:31,204,481.24 

For the work mentioncd above, an amount of Rs RUPEES TIIRED CRORE TWELVE LAKII TWEIVE LAs 
rOUR TIOUSAND FOUR IIUNDIED EIGIITYONE AND TWENTYFOUR PAISE ONLY Only is hereby 
recommended for technical sanctioncd and it is certilied that the work is being executed as per MPUADD Roads and 

Bridges, 2021/MPUADD Building Works, 2021 

Date: 13.I2.2023 

(in words): RUPEES THREE CRORE TWELVE LAKH TWELVE LACS FOUR 
THOUSAND FOUR HUNDRED EIGHTYONE AND 
TWENTYFOUR PAISE ONLY 

Bhopal Micpat terporation 
Dy. City Engincer, 

Bhopal Municipal Corporation 
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6 
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h6 

uft. 

95 

uftff: 

Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com 

/hT/9/ 

LiFE 

yIc, (A)-462023 

Lifestyle for 
Envirónment 

r, fi# 13 %? /2024 

13/o3 /2024 
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IN THE MATTER OF: 

SUO MOTO THE NEWS PAPER ARTICLE PUBLISHED IN DAINIK BHASKAAR DAILY DATES 11.12.2023 REGARDING RUNNING O ILLEGAL DAIRY FARMS IN THE RESIDENTIAL AREA OF BHOPAL, M.P 

I/We/Appellant/Claimant/Petitioner or Defendant/Respondent/Non-Applicant named below do hereby appoint, 
engage, and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall 
include application for restoration, setting aside of ex- party orders, corrections, mnodifications, review and recall of 
orders passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded 
and also in appellate. Revisional and executing court in respect of proceedings arising fronm this case/ proceedings as per 
agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications, 
affidavit or other documents as may be deenmed necessary for the proper prosecution/ defence of the case in all its stages 
and also agree to ratify and confirm act done by him/them as if done by me. 

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly 
understood by me /us this 14th March 2024. 

Name & 
Fathers Name 

Bhopal. 

Rule 4(1) of the Rules framed under Advocates Act, 1961] BEFORE THE NATIONAL GREEN TRIBUNAL 0.A. No. 185/2023 

Brajesh Sharma, 
Regional Officer, 

MPPCB Regional Office 

Accepted 

Name & Enrollment. No. 

VAKALATNAMA 

PARUL BHADORIA 

1587-2012 

CENTRAL ZONE BENCH, BHOPAL 

PRANJAL PANDEY 
MP 2881-2021 

SHIVAM DWIVEDI 
MP 3857-2023 

PARTICULARS OF EACHH PARTY EXECUTING VAKALATNAMA 

Registered 
Address 

E-Mail Add & 

Telephone (If any) 
E-5, Arera Colony, 0755-2466392 
Paryavaran Parisar, Bhopal, romppcb_bpl@r 

ediff.com 

Address (If any) 
E-Mail Add. 

parul.bhadoria04 @gmail.com 

advocatepranjalpandey@gmail.com 

advshivamdwivedi20@gmail.com 

Telephone (If any) 

8085977111 

9340657120 

8878471359 

Status in 
case 

Signature 

Officer-in 

Charge RegioDal Offioe M.P Poilution Conrol 
BHOFAL 

Full Signature 

Madhya Pradesh 462016 


